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(vii) RE. SAFETY MEASURES TFOR PISHER-

MEN ON COASTS

SHR1 RAVINDRA VARMA (Bombay
North): Thousands o)  fishermen living
along the Western Coast hine, particularly
Northern Maharashira and Gujarat were
victims of the vicious fury of a cyclone
that hit the cout in November,  Apart
from the damage done 1o property and
implements, morc than a hundred fisher-
men lost their lives on the seas. Many
were caught in the cyclone and guite i
few dicd for lack of adequale warning, In
my own constitiency in Vasai and Palghar
19 fishermen  lost their lives when theit
boat Vaibhar disappeared and five  from
Dandht in Palghar lost their lives. There
are crores of fishermen livine ulong our
Western and Fastern coast Iimes who have
to go out te the sea for coustal or deep
sea fishing who are exposed to the fury
of such cyclonzs. The West  Coust und
Orissa, Andhra, Tumil Nadu  and other
arcas in the Fast Coust are particularly
vulnerable to cyclones that lash the coast
every yeur. Technological advance has
made it possible to collect and disseminale
meteorological  duta. The  Government
should therefore take adeguate sleps

(1) 1o set up an carly warning system.

(2) 10 disseminate this information on
th: wireless,

(3) 1o make it compulory for all
molorized boats that go far into the sca
to carry wireless receiving sets, and provide
boats with such scts,

(4) create a special section that  can,
in emergencies, draw upon Lhe services ot
the Coast Guard, Customs Patrol Boats
and the Navy v warn and to  rescue
boats that are al sea, and

(5) introduce a  spectal  insurance
scheme to provids group insurance to
fishermen in fishing communities.
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I. hope the Government will take expedi-
tious steps in this regard.

(viii) SITUATION ARISING OUT OF RETRENCH-
MENT OF LABOURERS OF J, K. SYNTHE-
TICS, KOTA (RAJASTHAN)
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RAILWAY BUDGET. 1983.84—GENE-

RAL DISCUSSIONS—Contd.

MR CHAIRMAN: Now, we take up
General discussion on the Railway Budget,

-« .
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PROF. NARAIN CHAND PARASHAR
(Hamirpur): As you are aware railways
are a prime necessity for the dzvelopment
of the country and for saving energy, be-
cause in terms of eneruy use, the railways
are five 10 stx times more cfficicnt than the
road transport. 1f we want (0 save this
country from economic chaos, we have to
pay immediate attention 1o the conditions
of the railways, For the lust 25 years, what
has happemed? The railwavs have not been
given their due, T jusy r:ter 10 the figures
given by the Railway Rceforms Committee
hecaded by Shri Surin. In the First Five
Year Plan 11.23 per cent of the totil out-
lay of the nationa) plan was reserved for
the railways whereas it way 46.77 per cent
of the total outlay of the transport sector,
In the Second Five Yeur Plin. 1he allo-
cation was raised to I15.68 per cent of the
total outlay of the nationd} plan and 6691
per cent of the transport soctor, But from
the Thirgd Plan onward, the situation has
been very tragic, because the percentage
of outlay has hecn  continuously  going
down. In the Third Plin it wus reduced to
11.86 per cent of the total outay of the
national plan,  Then in the Fourth
Plan it went down further 1o 6.6 per cenl.
In the Fifth Plan it deteriorated further 1o
5.6 per cent. Unfortunately and most traei-
cally, the allocation in 1he Sixth Plan has
been onlv 821 per cent of the 1otal plan
outay. You can imacine the consideration
that has hecn viven to the railway finances.
The Planning Commission hias nop viven a
fair deal 10 i1, As an ilem i the transport
scctor. the outlay for the railways is only
32.59 per cent whereas ot hind been as heavy
as M 91 per cent in the Seoond Plan and
5089 per cent in the  Thind Plan, Unless
something is dope imuncdiaiely 1o improve
the conditton of railway lnances and higher
allocations are made consequent npon the
mid-term re appraisal of the Sixth Plan, the
fate of the railwavs would he very travic.

Railwavs are a vital sector of the Indian
economy Thev are keepinz the nation on
the move, They are the prime factor in
production  also  1n arder to give the
railways their due I wounld make an appeal
through you, Madam, to the Prime Minis-
ter that the Ratlway Mipister should
made a Member of the Planning Commis-
sion, so that the railway finances are not
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ignored by the Planning Commission in
such a shoddy manner.

The Railway Convention Committee has
two Members on it from the ministerial
side i.e, the Minister of Finance and the
Minister of Railwav, T would sugeesl that
the Minister of Planning should also be
invited to join as @ Member of thy; Com-
mittce so that the c¢ntire planning and
finunces of the railways are properly scruti-
nised and uperaded for the benefit of the
nation, these are the rwon suprestions that
I would, through you, Madam, project to
the hon, Prime Minister so that the Rail-
ways can be saved from a total chaos.

Now, 1 comi¢ (o the most importanl sec-
tor of the Ruilway finances which deals
with the new railway lines. The entire coun-
trv is lookine forwird 1o these for the last
50 many ycars. The new lhines constructed
by the Ruilwavs were examined by the
Public Accounts Comumittee of the Fifth
Lok Subha in their 171st Repont which
wus presenteg in 1974-75 In this Report,
it wias found that the spread of the Rail-
wiay network hus not heen very evem, As
compuarced 1o the Chincse increase im pet-
work ours has been cverv low. Only 700
and odd kilometres hive  been added to
the route-kilometres which i very very
low. Bot the Rualwaye are handicapped
because they do not get
encigh finances. Fven the
regional imbalances persist. Here 1 would
suggest 1o the Raillway Minister to have a
close look. T have compiled certain figures,
These are from his own document. For
the new lines, Central Ruilway has piven
an ontlyy of Rs. 4.62 crores for the new
lines For the Eastern Ruilwaws it is very
low., Rs 1.7% crores for the Northern it is
Rs. 423 crores for the North-East it s
only 2 crores, for the North East Frontier
14 crores, for the Southern Rallway it B
S crores, for the South Central Rs, 10
crores. for the South Fastern Rs, 19 crores
andd for the Western Railwav 11 s Rs, 10
crores. It is in this context that T would
brine to vour attention the facts of the
Northern Railway, which is the largest
Railway on vour sy:item with a route of
as much as 10,972 kilometres. There are
lines which are very imporiant from the
point of view of railway traffic as well as
the defence of the couniry mciuded in the
Budpet and clecared by the Plunnming Com-
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mission, These lines are under construction
and yet not much money has been given
for them. I particularly refer to a news
item which has appeared in the Tribunc
which s a daily newspaper from Chandi-
garh “Budget ignores Northern Railway
and here it s that the resentment
among the various sections of the people
in Himachal, Punjab and J&K is mounting
very fast™, It want to suggest one thing.
Chandigarh should be made the fulcrum
point for traffic operation and there
<hould he a Division which should be
located there. Secondly, there should be a
new Division at Jullondur because Jullun-
der is the focal point for Punjab, Western
Himachal Pradesh and J&K and Chandi-
garh  for Haryana and Punjab. Unless
these two station. are looked to in parti-
cizlar and immediate attenion is paid to
the reoritemtation of the adminisrative
units so that the Northern Railway is bifur-
cated into North Western Railway and
Northern Raitlwuy. with headgquarters at
Jullundur. il ‘hen justice would not be
done. Funds should be allocated to
the Jines which have heen  sunc-
tioned by the Planning Commission and
for which you have civen the urpency
certificate. So, I would suggest that in view

of the comments, we should be wvery
cautious in examining recommendation
No, 192 of the Railway Reforms Com-

mittee for freczing certain lines. The whole
nation will be in the fire of unrest if this
reccommendation is accepted, As many as
14 lines are umder construction and you
have been givine some amount fo them
The amount at presemt is very low. Only
Rs. 70 crore. is piven to the new lines
whereas for @ single transport project—
Metropolitan  Transport Project in Cal-
cutta—an allocation of Rx. 62 crores is
there. Nobody is grudging any allocation
to any transporlt project. What people are
wanting 1o know is why the entire ex-
pansion programme is the network of the
Railways for the whole of the country
should get only Rs. 70 crores and a Single
metropolitan project should get so much?
On the top of this, the suburban traffic is
subsidised to a very great extent, You are
incurring losses and the losses are of a
very high order. | will give you the figures.
For social burdens you have Rs. 593.61
crores which i the loss for 1982-83. Dut

i
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of this the loss in coaching for suburban
and npon-suburban  services accounts for
Rs. 502 crores. This is a very big loss and
must be cared for and looked after by the
general revenues. I would sugge 4 that you
look to some of the recommendations
made in the  Expert Committee
which was set up in 1978, One of the re-
commendations in the Report of the Ex-
port Group on the capital structure of
Indian Railwavs is  regarding this very
subject. 1 will just read (or the benefit of
your guidance. This is No. 10.16. “The new
lines considered necessary but are unremu.
nerative should be charged to develop-
ment fund as was the case prior to
1-4-1955, So, if this was the case prior to
1-4-1955, why should the capital be now
taxed further? This recommendation
should be accepted.

I would refer to the speech muade last
vear by Shri P. C. Sethi. your predecesor.
In his speech he has stated:

“However, the railway's nceds are far
in excess Of what revenues it can gene-
rate. At 1979-80 prices the replacement
valug of the  assets  was R 30,000
crores.”

He says that the railways have not been
allowed to seek funds from outside so far,

“Now there secems to be a move afoot
to create a Special Investment Fund for
the Railways which is welcome.”

What has happened to that suggestion of
Shri Sethi? This should be examined, Here
is the Report of the Expert Group and here
is the speech of Railway Minister
your predecessor. Both these things should
be set side by side ang the case for new
railway lines should be considered.

Here [ want to emphasize that the State
Government of Himachal Pradesh have
agreed to contribute free of cost the earth
work, land, sleepers etc. for some railway
lies. Then there are certain  lines for
which your Ministry have issued Urgency
Certificates. | would say that those lines
should be taken up on a priority basis.

In reply to my Question No. 276 dated
3981 it was stated by the Minister of
Railways that the two States of Himachal
Pradesh and West Bengal have gone
out of their way to offer land free of cost,

3
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earthwork, sleepers etc,, or the Nangal-
Tilwara linc in Himachal Pradesh and Baj-
baj-Namkhana line in West Bengal, so
that these railway lines are taken up on a
priority basis. So, according to your own
criteria, namely. the railway lines for which
your administration has suggesied the issue
of urgencv certificates on a priority basis
and for those lines for which the State Go-
veraments have offered to provide land
free of cost and earthwork should be
given the priority they deserve.

There is a small projecr from Kalka to
Parwanu. It is a very important line for our
State. Fven though tne State Government
have offered these very concessions of land
and earthwoik, Y has reoi been given any
funds,

Similarly. for the Nangal-Tilwara line,
you have provided omly Rs, 1 crore, even
though the Chief Minister of Himachal
Pradesh had demanded at  lkast Rs. 10
crores. Similarly, the Kalka-Parwanu line
has bect given only Rs. 1 lakh_ At this rate,
it will take 30 vear: 13 complete 1t. Siem-
larly, the Fazilka-Kothapura line in
Southern Punjab should be converted into
broadguage and certam additional facih-
ties given for the movement of foodgrains
to Bombay from this granary of Punish.

Then, there are many demands for in-
troducing necw trains immediately. There
should be onc

new mail train
beteween Pathankot and Delhi
because, since ull the traine have been ex-

temded upto Jaummu, there is no train for
Himachal Pradesh. Thic is very important,
Then. there should be direct coaches 1o

Bombay from Nangal Dam, Hoshiarpur
and Kalka,

You huve made heavy llocations for the
suburban sector and yvou have given many
projects for the suburban areas. All the
same, T would supgest that vou kindly ve-
duce the additional surcharee vou have le-
vied on the manthly-licket holders. the
commuters in the suburban trafic You
may alse increase the distance from B0 10
100 km, for the suburban rtickets and re-
duce the surcharge on monthly season
tickets by at least 50 per cent. 1 know that
the suburhan passenger pays only 4.5 paise
per km, as against 7 paise of the non-
suburban passeager. This anomaly should
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end, Still, the present surcharge is very high

and it will not be taken kindly by the
people. So, it should be reduced.

1 would appeal to you thut the railway
finances cannot be adjusted and re-model-
led simply by having, what Prof. Danda-
vate called, an accountant’s approach,
What is requirad is a radical re-structuring
of the whole system and enhancement of
the prestige of the Railway Minister by
including him as a member of the Planning
Commission. In the same way, the Minister
of Planning should be made a member of

the Railway Convention Commiitee and
that Committee should be given the func-
tions and powers of the Estimates Commit-
tee and the Pubic Accounts Committe, soO
far as railways are concerned, so that the
entire  matter can be examined and the
system i3 re-structured on a very sound
footing so that the country can march

ahead stronger with a sound and healthy
railway system.
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SHRI KAMAL NATH (Chhindwara):
Yesterday. 1 had the opportunity of listen-
ing to the former Railway Minister, Prof.
Dandavate while participating in this de-
bate. Prof. Dandavate is a professor of
Physics and Physics deals with the law of
motion, So 1 can wel[ understand his inte-
rest and knowledge in the Railways which
alko to be successful must remain in
motion.

T also appreciate the constructive ap-
proach iaken by Prof. Dandavate, In the
last scveral vears—three years 10 be exact—
T have heard many debates sitting here and
very seldom huve we had constructive sug-
pestions from the Opposition members, As
such we greatly appreciate suggestions and
valuable supgestions made by Prof, Dand-
vate. He made some valid points on the
system of accounting and_ T am sure, the
Raitway Minister will take them into ac-
count,

Sir. presentation of the railway budget
does not mercly mean presentaiion of a
statement of accounts of where the funds
will be pot from and how they will be spent
but it is also a <tatemnet of the functioning
of the railwavs, Railways are the economic
arteries of the countrv and this fact was
recognised long ago while the demands and
grants of the other Ministries are contained
in the Annual budget the demands and re-
quirements for railwavs from a separatee
Railway Budpe:r which has a seperate
debate. There is a totally seperate proce-
dure followed in respect of the railway
budget,

Sir. without proper and eflective function-
ing of the railways the cconomy of the
countrv would come to a standstill, QOur
fodgrains would not move. Qut power
plants would not run. In nutshell the
whole country will come 10 a grinding halt.
It is against this background and in this
light and with this urgancy that we have to
view the affairs nf *%2 railways

PHALGUNA 11, 1904 (SAKA) 1983-84-Genl. Dis,

Sir, the hon. Railway Minister has been
very cxhaustive this year and I am very
happy that he has taken the House inio
confidence in informiag us about his priori-
ties and anxities, So, 1 wil] not waste the
time of the House in going into the same.

Sir, T would only like to touch upon (wo
or three main points. First, the railway, to
work, must have a systems that works and
by system I mean the administrative system.
No matter how good he irentions of the
railway officials be; no matter what plans
the Railway Minister may have; no matter
what desires he may have all that will
come to naught unless the whole system
works that is thay the administrative sys-
tem works, One of my esteemed collea-
eues who participated in  the debate
talked about the fact that in  the
railways, some of the pracedures that are
followed have come down from colonial
times and, I think, this is true. So far as
the system of administration of the rail-
ways is concermed T fecel. that the concept
of the Railway Boiarq and the whole verti-
cal and horizontal management structure
of the administration of railways requires
review, Tt was in 1905—the days of the
Viceroys—that the concept of the Railway
Board came into being, T don't think the
hon. Railway Minister was born ap that
time. Sir, the question is that this system
whereby we have the Railway Board which
was conceived in 1905, is it so good or has
any attention not hecn 2iven that it has not
undergone any chanpe? There is the same
structure—the same Railway Board, There
is a Member of the DRoard for this and
Member for that and on the top of that
you have the Chairman of the Railway
Board. Why has it not undergone any
change? T think it has not undergone any
change hecause adeguate attention has not
hec-n paid to it, We have at presen; the
various sections of the Railways—the
Easiern  Zone, the Centra] Zone, the
Southern Zone and then we have the
regions and the Divisions. We have the
Railway Board and then we have the Rail-
way Ministry,

So, Sir, with some knowledge which I
have of the science of management, to me
it appears this whole system requires change
and knowing the Railway Minister, 1 think,
*hat soms steps should be ratken to review
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the system we have for administering the
railways, The question is do we require
Railway Board at all? Do we require this
whole gamut when we have the Railway
Ministry 2 We have very large operations
in other Ministries. In my opinion it i3
essential that immediate action and im-
mediate look be taken in that direction
because a system which does not work
well ought to be changed. If we want
the railwavs to work we must see that
the system that they have works. They
must review the systém. 1 would like
the hon. Railway Minister to look into
this aspect.

Sir, the Railways carry out major civil
and construction works throughout the
country. Large portions of these works are
being awarded to contractors. These con-
tractors hire labour but they do not pay
the minimum wages to these labourers.
They have to pay the minimum wage to
labourers which is prescribed under the
law, but they never do il. In some of
our public sector undertakings there IS
a rule that when contraclors do the job
and contractors pay wages to the Jabour-
ers, some responsible officer of the public
sector is there (o countersign on the wage
payment register. In the Railways there is
no such procedure. T am not making any
sweeping statement. In my own district [
know how the adivasi people are being
exploited. They are being paid Rs. 3 or
Rs, 4 per day. When we bring it 1o the
notice of the railway officials, they say.
well, we huve given it to the contractor:
we are paying nobody, Now, my only
request is this: In I'me with the system
prevailing in some  public sector under-
takings and other Government  depart-
ments, in the Railways also, there should
be u system to see that the contractors do
not exploit labour, that they are puid full
minimum wage as prescribed under the
law.

Sir, we huve heard many voices both
inside the House and outside the House,
and meny agitalions are going on, about
the need for new Railway lines. The
hon. Prime Minister has stressed and
many Government spokesmen have Stress-
ed on several occasions about Govern-

MARCH 2, 1983

1983-84-Genl. Dis, 340

ment’s intention to give priority to deve-
lopmenmt of tribal areas and backward
areas which have remained backward for
the last 30 years, It is the Prime Min-
ister’s concern and it is also the Railway
Minister’s concern. I would like to put
across to the Railway Minister the neces-
sity of construction of railway lines in the
most backward areas of the country, re-
mained backward for the last 30 years.
Inasmuch as the Railways have to "carry
the burden of social costs they have to
be also alive to the social respomsibilities.
Social responsibilities have to over-ride
economic considerations at times and so-
cial responsibility has to apply first and
prevent inlo the development of the most
backward of the backward areas. Thedke
areas which are still unconnected should
be connected up. They have no infrastruc-
tural facilities. They have not yet come
out of the shackles of colonial rule: thev
have not yet seen the benefits of indepen-
dence. Sir, these are the areas which have
to be looked into and one of these areas
happens to be in my comstituency. the
district of Chindwara. For the last 3 years
I have been trying to use ¢very logic and
reason to convince the Railway Ministry
of the necessity of conversion of the nar-
row gauge line from Chindwara to Para-
sia. In the 1980 Budget our hon. Rail-
way Minister's  predecessor Shri Kamla-
pathi Tripathi had announced o survey.
This was a small step towards a big begin-
ning, The district of Chindwara is back-
ward. It has been declured a No-Industry
District. Tt is a district which is rich in
minerals resources. It produces the best
oranges in Asia: it has the best teak-wood
in India. It is a very major coal belt. The
development of the district cannot take
place without infra-structural development,
Development cannot  take place just by
wishing it. Mere speeches  lectures and
annotincement of policies will not change
the situation: we must now act and speak
louder them words. A district which is s0
rich in natural resources has remained
backward because of lack of infra-struc-
tural facilities. The Prime Minister has
pronounced on  many occasions and the ij
Railway Minister has made pronounce-
ments about priority for the development
of the backward and tribal areas. How
can this bhe explained to the people of
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this country- How can this be explained
to the people of the District ? The Rail-
ways have beld great traditioms of work-
ing in this most tough and difficult ter-
rains. They have played a major role in
the development of the country which has
won no only mational but also interna-
tional acclaim. They have played a major
role for the development of the country.
But I think alt this stands nowhere if we
cannot fulfif one of the basic priorities
which the Government has been pronoumc-
ing repeatedly time after time. The Rail-
ways have made a survey for tuking up
the project in Chhindwara. The total cost
of the Project estimated by the Railway
is about Rs. 12 crores. Presuming that the
line will take 4/5 years to complele, what
is required is an outlay of about Rs. 2.5
crore per year. Qut of the 1983-84 expen-
diture of Rs. 1350 crores. is this a major
outlay? Is it difficult to find an amount
of Rs. 2 crore per year out of the total
outlay of Rs. 1350 crores? 1 think a small
Project of conversion of a 25 Km line
from narrow gatige to borad gauge can
hardly be called a new projecl, Let me
say emphatically that this small outlay
will give our counlry more developmental
mileage than what any similar amount will
give, [, therefore, appeal to the
Hon'ble Minister that small Projects with
small outlayvs yieldimg large developmen-
tal mileage should he considered separa-
tely under a new heading “Marginal and
Balancing Works”. The total outlay in
a vear under the neading “Marginal and
Balancing Works” can be Rs. R or Rs, 10
crores. All  such works should be put
under this catczory and should not! have
to fravel the corridors of Ruailway Hha-
van and Yojana Bhavan for approval, |
ook forward with confidence and hope
that the hon. Railway Minister, in his
reply, wi!l assure us that work on this line
will be commenced immediately. | am
sure. he will not give us the usual jargon
of shortage of funds, technica!l examina-
tion economic viability, etc.

While T am on the issue of Chhind-
wara, let me go a little farther away and
come to the issue of Indore. Sir, is there
any city of the slze of Indore in this
comtry which is not connected with Delhi
or Bombay by any train? Indore is one

of the largest cities in the country and
yet if one has to come to Delhi from
Indore, he has to come to Ratlam and
catch a train. I think this is the greatest
singke injustice done by the Railways to
Madhya Pradesh n the last 30 years. Sir,
I would not be saying too much if I accuse
the Railway Ministry for continued dere-
liction of duty for the last 30 years for
having failed to connect Indore with Delhi
and Bombay with direct fast trains. Our
Railway Minister is not only kmowns as
a man of reason and logic, but having
known him for many years, I know him
to be a man who is just and bold. I voice
this demand and voice it with all empha-
vis at my commond and I am sure that
this absurd position of keeping Indore
isolated from the main Railway network
of the country will be corrected in a
time-bound schedule. It has to be time
bound as my life and your life and every
thing is time-bound.

Sir, my State, Madhya Pradesh, is the
largest in the country area-wise. It is also
cme of the most backward. Its percentage
of Railway lines in relation to area is one
of the lowest in the country. Is there not
any criterion for making outlays on the
basis of these ratios? [ would like to know
whether there is any criterion followed in
regard to mew railway line taking into
account the size of the State and also the
backwardness of the area. Is it decided
only on the Qquestion of economic via-
bility? The economic jargon which we
have already heard many jimes that the
area & no! viable, resources are not avail-
able, etc. are well-known to us, These ter-
minologies we all kmow. What happens
when such a situation exists? 1 would like
to say this with a deep note of
caution that if the elected representatives
have failed to meet the demands of the
pecople of the area which we voiced in
the House, then it becomes the demand
of the people in the streets. even though
made against our wishes, We did
not want it, We do not want it
We do not want any party to do

it. But in the final analysis, 2 demand
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made in this House will become the de-
mand of the people in the streei if the
people of the State, State of Madhya Pra-
desh_are not given a rightful place in the
main mail-network of the country.

Certain remarks have been passed in
the press as also here about the Railway
Minister’s specia]l emphasis on his consti-
tuency, the district of Malda. T know for
a long time the Railway Minister's con-
cern for Malda district, and in this regard
1 would like to say only one thing that
we shouid all feel proud and happy that
here 1s a Minister, who is concerned about
his constituency. and tukes every oOpporI-
tunity for the upliftment of his di¥rict.
T think, the other Ministers would do
well in following his example. This is
because 1 personally feel that a Minister
who cannot do anything for the people of
his own district, T do not think is cap-
able of doing anything for his country.
While we envy the Railway Minister, and
we can quarrel with him, but at the same
time, we do amd must appreciale his con-
sciousness of the basic responsibilities he
has towards the ecleclorate of his Consti-
tuency.

SHRI M. SATYNARAYAN RAO
{Karimnagar): Prof. Madbhu  Dandavate
was also doing the same thing,

SHR1 KAMAL NATH: He also got
my message of congratulations. With these
words, T congratulate the Railway Minis-
ter for the bold steps he has taken and
the bold pronotncements that he has made
both in his speech and in the series of
actions taken by him in the carlier period

for which 1 have no time 1o go into
details.
PROF, MADHU DANDAVATE

(Rajapur): May 1 make a carrection, be-
cause some intervention was there?

1 did not work for West Coast Railway;
it was comnected with Maharashtra  Goa.
Karnataks and ultimately hinking Tamil
Nadu und Kerala. And, therefore, 1 say
that that was the best endeavour for
national integration. ... (Interruptions).
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MR. CHAIRMAN: I can assure you
that I am pot responsible for that.

ot TOU W WX FEETHC grAiq

W AF gHW W @1 @ @A RETEA
e f& aogr-feaidt gz & fag fw
T q e fem ST @ 8 #3T W
& fawivr 9 gr 39% Fau qa7 & Pael
FaAg A AR FAR a7 ST @TF
1971 ® 1977 T& & fif@s @ a0«
AT HT FT 80 § 85 W Wi
, % 9 Pazare g fa gwt O
gYTy ¥AT, Hwdr iR wH &
feu U srRarEw &} arge w7 @t
¥ T GUTC T ®¥AT GIaaT8T LT |
A T & a9 I § Y& I§< AT A AR
fage =& oPg=wt a1 #F1 331 7w &1
TG TUT FAY FT ARTTRT 7 GIHE
Ty T &H T | '

g |

mmf‘er?n‘r,aﬁamfrr fEEA
g7 g 1 57 fgw Iy v &Fe
FATTE1E | M@ THa TTFET 9T
TF & fou o1 g 37 o w7 @ -
qER Fed g 4 F I3 F TE mE-
U H @K & (90 FE T EAET FTE
giemmE® 4 0 ft STeey 77 1 I

mﬁmwmmmﬁéﬂ aT
T MIOTT | TE @ X TAA oY



353 Railway Budget, PHALGUNA 11, 1904 (SAKA) 1983-84.Genl. Dis. m

& Prfaat &1 qfawr 78t Pr o @l
g 1% I9E agie & f& o oy @
wadt of, IwwT g ar fea o,
foew 9@ swT ssa & il &1

®f{T. IR, @A, F oatvEtEt oF T
Ty U fawg &1 sfare gifsm
AW FEE, AN L. A & @M
#T IAAT ToemarTd ot o= 77, T4

FA A=

13
15
et
:

e

4
o

1%

1

2]';5
a4

.

7

J1

A

§2

3
=T
%
=
3
3

-

ceay 7' gfE arrET T & Fa
I ‘

T

£
worg, fefaww & ox €fowe #1 -
Fdr &5 @'T 3937 ezl &1
fe femfemz & Aiw v T g &0

FB ALK K FJOA T, 0H. UN. X
T ¥ oft g AT &0 W A F
OF Mg T AT qEAT gL A rAd
sg fer wwzt &t ot @Y el
g § vw vfdy wdfmy &7 9w 77z
® W HON AMEC, I g7 H A

4 & . . n “"
THq 9 &1 |\ ¥ W_'ﬁ‘1 budur}: Mr. Chairman,

4
a1a
FEEN 3
ELE
4949 s

%ﬂ,
o3
&)
i
,i’..a’%

1
]
&
k
q
R
3

T TR & &1v § T4 A A A
ST TA-a9E F1 ARYT HIAT T |

SHRI T. NAGARATNAM (Sriperum-
I am very glad
that 1 have been given this opportunity
to pacticipate in this debate on the rail-
way budget for 1983-84, which has been
presented by the Railway Minister, Though
I welcome this budget, I want to submit
in this House that the people of our coun-
try fee!l very concerned with the enhance-
ment of fares, especially  for concession
tickets, amd the increase in freight char-
ges. The revenue yield from the enhanced
levy imposed on  the poor and middle
class people is expected 10 be Rs. 48890
crores. The annual revenue from the pro-
posed revision is Rs. 178.09 crores from
passenger traffic and Ry, 310 crores fromm
the goods traflic.

I am very glad, and I appreciate it, that
the Minister has brought in a new slogan:
Safety, Security and Punctuality, [If the
security aspect in trains is sitrengthened,
naturally we will be getting safetly, So far
as punctuality is concerned, it should be
there is all sphers of our life and not
merely in the frains reaching the desti-
nation on time.

Coming 1o the safety aspect, there was
an accident in Gummidipundi six months
back conneccted with the Gummidipundi
passenger train as a result of which 8
people lost their lives. No compensation
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has been given to the families so far. In
fact, T would urge on the Minister that
when so muny people lost their fives in an
sccident, the legal heirs of the deceased
must be given jobs in the railway depart-
mernt,

Further, the Minister has stated in his
budget speech that a considerable amount
i being spent for manning of level cross-
ings and lift barriers.

In my ccostituency, thousands of peo-
ple go to Madras from Arkonam and
Tiruvallur 10 attend their  oflices. The
trains start either from Arkonum or Tiru-
valtur. Most  of the oflices, like Ashok
Leyland, Madras Refinerics, Madras Ferti-
lizers eic. are situated at Ennore, People
from Arkonam and Tiruvallur, who huve
to go to Ennere, have to get down af
Rasin Reidge and gel 2 connecting train
which comes from Madras and then reach
their destination. If the first train is lale,
as it often happen, they cannot catch the
connecting train. So muny people condd
not atiand offices in ime. But the Railway
Minister mentioned in the Budget thal
punctuadity is to be muintained. Here on
account of lale running, so nuny people
could not attend  duty. Sumclimes it is
found from the attendance gegisters that
they are absent.

l 7 lll".'sa ' i wi

On the New Dethi-Madrias line, w1 the
Gummudipudi  railway station there v 2
level crossing, but there is no gate at all.
1 requested the authorities concerned seve-
ral times to s a gawe there. But so far
it has not been done. 1 would request the
hon. Minister to attend 1o this.

17.01 hrs.

[MR. DErutY-SPEAKER in the Chair]

1 also submi to this House and 1 would
draw the attention of the Minister 10 the
fact that on the Muadrus-Arkonam route
there 15 Chinnampet  Railway  Station
where all the trains do not stop. So many
people, siudents and other  passengers,
cannot gel the train there though they
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wait at the Chinnamapet railway station
for a Jong time. So, the hon.... Minister
may kindly take necessary steps to in-
struct the authoritics concerned to stop
all the passenger trains at that station so
tha people can get into them at that
station,

From the Budget disclosures it is found
that s many RPF men may be recruited.
Sir, we have been truvelling from Madras
to Delhi. During the day time the RPF
are vigilant in the compartments, but
during the night time they are abscond-
ing, they are not Sitting in the compart-
ments. [, therefore, request the hon. Minis-
ter through you, Mr. Deputy-Speaker, that
the RPF must be made vigilunt during the
night time in the compuartments,

The hon. Minister stated in the Budget
that if u Member of Parliiment makes a
demand for a new railway line it has to
be assumed that it s the demand of the
prople. Sir, | submit that that is not an
asumption, but that is a presumption. As
fur a8 the new lines are concerned, in the
Budget during 1982-83 ncarly 85 kilo-
metres of new lines have so lar been laid
and ure expecied to be opened for traflic
shortly. Duting 1983-84 another 137 kilo-
meires of new  lines will be completed
and opened for trathic. As far as (he
Indian Railway Book 1981-82 is concerned,
aur Indian  Ruailways  had 61,230 kilo-
melres roule of tract as on 31-3-82
n which our Railways were  divided
inlo nine zones, among
which the Southern zone is having 6,703
hilomelres route. 1 comes 1o fifth in rank
i©r Indin. You muay please see the Smlc-\
wite break-up. Tamil Nadu is having only
3,895 kilometres and if stands as eighth
in India, 1 would submit how the South-
ern  Ruilways goes Jdowp as far as statis-
tics are voncerned.  The Book discloses
that the lirst, the Northern Railway, is
having 10972 kilometres route, the
second  the Western Railway 10,293 kilo-
meires route, South Eastern Railway 7,041
kilometre route and South Centra! Rail-
way 6,932 kilometre route, Southern
{Mudras) 6,703 kilometre route, and fi
Central Railway 6,309 kilometre route.

As far as the Siate-wise rail roule is con
cerned, it is as follows:



-

Ultar Pradesh 8880 kilomete:r

Madhya Pradesh 5737 .
Gujarat i 5632 i,
Rajasthan 614 I
Bihar 5962 ,,
Mabharaslitra P 5235 i
Andlira Pradesh |, 47 .
Tamil Nadu 3Hg5 -

So, Tamil Nadu is eighth. T request that
Tamil Nadu shouold not be suppressed. §
urge the Minister to increase the rail route
and start new line in Tamil Nadu.

From Muadras to Araukonam there are
Tiruvelangadu and  Chinnamapettai rail-
way stations. Two miles on the northem
side one sugar ciane crusher mill has to be
sturted in six months. Transport facili-
tics muy be provided because that area is
very backward area, The Central Gov-

crnment has given permission 1o start the

mill, The State Government under the Co-
operative Sociely have taken up the work.
For that 1 request that two mile new ratl-
way track may be provided.

Regarding conversion of Dindigul-Karur
line to broad gauge, the Minister inaugu-
rated it.  That s still pending because
suflicicnt amount has not been  provided.
I request the Minister that work may be
expediled and the amount sanctioned may
also be increased.

I am very glad and | must thank the
Minister on behalf  of the Tamil Nadu
peoele  particularly on behalf of my DMK
leader Dr. Kalaingner, for inclusion in the
Budget 1983-84 rapid (ransist sysiem bet-
ween Madras beach  to Luz at an esti-
mated cost of Rs. 5346 crores. This
asmount will not be sufficient these days.
Therefore, this amount may bhe enhanced.

MR. DFPUTY-SPEAKER: Let them
start it first.
SHRI T. NAGARATNAM That is

why Karur-Dindigul work has been stop-
ped. There are no sutlicient funds. There-
fore, as a precautionary measure | request
the Minister to enhance the amount so
that work may be cxpedited.

In this Budget the Railway would be
providing staff quariers 1o nearly 6 lakhs
of their employees. Over 7,000 staff quar-
ters arc expected 10 be completed during ~

1982-83 and nearly 8,000 additional quar-
ters are proposed to be constructed during
1983-84 in Tiruvellore Sevvapet,  Triuni-
nraiyur, Pattabiram, Avadi, Kadamba-
thur, Manur, Thiruvelangadu,_ Ponner{ and
Gummudipoondi milway stations.

The railway station quarlers are in a
dilapidated condition. Therefore [ request
the Minister to get them repaired or other-
wite new quarters may be constructed.

Budget discloses high powered railway
reforms committee which was set up in
June, 1981. This Commitice has submit-
ted its report about so many require-
ments. So many bridges are 1o be newly
consiructed and some of them have got
to he repaired. Arakonam is very impor-
tant big junction. On the eastern side of
old bridge. That

that  there 15 one
is in a dilapidated  condition. 1t is also
a4 very  busiest  raute crossing with

all the buses and other vehicles under-
ground, That bridge may collapse at  any
time threby cndangering the human [lives.
1 wouly therefore request the Minister that
it should be rpaired immediately.  There
is a place. Tiruvllore. which falls in the
route  Madras-Tirupan, which is a pilprim
contre where so many people are poing.
More over, Tiruvcloere is a very important
railway  slatioa and th level-crossing is
very busy. So. T would request the Minis-
ter to construct one bhridge at Tiruvellore
level-crossing which is very essential.

Similarly, gt Pattabiram Jevel-ciossing,
s0 manv pecople are going through the way
and it is one of the busingst cenires,
Therefore, 1 would request thg Minister to
have a new bridge here also,

On the route Delhi-Madras, here is
one station call~4 Minjur, Belween Min-
jur and Addipet. the people have been per-
stently demunding to have one neow flag
station at Nandiambakkam. It j& a long
pending demand. 1 would request the Mi-
nister to provide a new flap station bel-
ween Minjur and Addipe! at Nandiamba-

kkﬂm-

There is one popular train called Brin-
divan Express which goes from Rancalore
fo Madras. It does not slop at Arakoaamy
which is a very big junction. 1 would re-
quest the Minister to issue direclions g

o
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the authorities so that the Brindavan Ex-
press stops at Arakonum and also at Tiru-
vellore for which so many people are
coming. The people who travel by  this
train from Bangalore could not get down
either ay Arakonam or Tiruvlllore bcausc
the train does not stop there. These are
very important stations ‘and thercfore, I
would request the Minister throuzh you
to issue directions so that the Brindavan
Express stops a1 Arakonum and Tiruvel-
lore.

For the last three vears, after 1 have
bcome a Member of Parliament, I have
been reguesting the ‘authorities concerned
o open one station between Tiruvellore
and Kadambatthur gt a place called Egat-
tur, The work huas been started under
shram dhan and the people of the village
have spent more than Rs. one lakhs.
Though they have <pent Rs. one lakh
uinder shram dhan, for  the past two
years, the work has not been completed
amnd is still pending. 1 would reguest thae
Minister that work may b expedited,

There is one station near Pattabiram on
the route belween Arakonum and Madras.
One collepe called Dharmamurthi Rao
Bahadur Calakalukannan  Chettivar  Col-
lege 1s located. Out of sweat and hurd-
work, they muly arrangements ynder the
shram dhan to construct a flae station,
Bul the collere authorities and the students
want the name of the station to be D.R.
B.C.C. College station. The nmume of the
station _is yct to be given to woull there-
fore request the Minis‘er to namwe the
station as D.R.B.C.C. College station,

There is one  villige called Anninoor
befween Ambaltur and Avadi stations. The
villagers have Jdonsted  more 1than one
thousand ucres of land for constructing a
flag station. Now, the villagers are interes-
ted to call the station as  “Annunoor”
bemg their own village name, But instcad
of Annanoor, the station hag becy named
as  Satyamurthi station.  Therefore, the
peopel are agitated and they have repre-
sented <0 manv times ang blam:d the re-
presentatives of the people also for notr in-
sisting ujon the Government to change the
name ¢® the fiog statiop from Satyamurthi
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to Annanoor. Thefefore, T would request
the Minister to change the station's name
from Satyamurfni to Annanoor station.
The people are very  eager to have the
name of Annanoor.

Most of the Tamil pcople want that the
Annexe coach factory should not be taken
to som, other State, ecither Andhra Pra-
desh or Haryana. I request the hon Minis-
ter, if a new coach factory, an Annexe, js
to be starled in some other State, it will
cost more and if an Annexe is started very
near to tne Integral Coach Factory near
Madras it will b cheaper, There are so
many places  available; so many vacant
[ands are therc.An Annexe means very
near to the maip factory, We are having
a Parlizment House Annexe very near to
the Parliament House, Thercfore, the An-
nexe coach factory mus{ beg very near (0
the Integral coach Factory at Perambur.
You may choose u place either at Tiru-
vellore or  Gummudapoondi or Ponneri
or Tiruttani or Sriperumbudur. These pla-
ces are in backward areas. Therefore, 1
reguest the hon, Muauster to start the An-
nxe coich factory near Madras itself.

Further, T am very glad 1o sav that 1
am nol opposing that the Central Govern-
ment 15 pronagatine Mhindi in southern
repion railwavse, But as per the Coumnstitu-
tion, Himdi shall be the national lanzuage
tn Devnaviri seript gnd the  people must
accept 1t for nmational integration, At the
vime time. 1 would uree upen the hon.
Minister, through the Deputy-Speaker, that
when we are  aecepting Hindi as the na-
tional languaege. we should not suppress
the regional  Tanguapge, Th. non-Tamil
speaking people are emploved in the sou-
thern reeion, in Andhra Pradesh, in Ke-
rafa. in Karnatoka and in Famil Nadu.
Can the Minister insist that those who are
not knowing Tamil should read Tamil?
Sa far, no ander is given to read Tamil.
When you are insisting on the people lo
pass Hindi Fxamination for remunerative
rurposes and the award is given to them,
at the same time, the people who are not
knowing Tamil are not called upon to read
Tamil. Therefor. 1 request the hon, Minis.
ter. if at all we really have faith in natio-
nal infegration that the regional language
should not b. suppressed, particularly in
the Central Government Departments.
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Also, the T.T.Es have been suffering a
lot waen they are coming from Madras to
Delhi. They are not provided either a birth
or a seat The T.T.Es are holding a very
important position and they are Joing an
important job during the time of ftravel
and during the night time also. They have
nol been pravided cither 3 berth or a seat.
How do they steep during the night and
how do they sit during the time of travel?
Therefore, 1 request the  hon, Minister
that they must be provided a berth and

a seat,

1 astly, 1 would draw the atiention of the
Railway Minis'er {o the poor commission
vendors, Some of (hem have passeg P.U.
C.: some of them have passed B. A. and

S. S L. C They were recruited as com-.

mission vendors, particularly from Madras
fo Dclhi and they are given 10 per cent,
commission whereas. normally, the com-
misston vendors are paid 20 per cent com-
mission  Thercfore. this  discrimination
should be avoided. [ request the hon.
Minister that they may be given the same
vate of commission.

MR. DFPUTY-SPEAKER: Ang also
to permanently ubsorb them Why should
they remain as commission vendor only;

SHRI T. NAGARATNAM: T request
the hon. Minister that they may be given
permanent jobhs and thev should not he
sent away.

I request the hon Minisfer to consider
wll my requests. With these words, T con-
clude,

MR. DFPUTY-SPEAKER: There are
muany Hon. Members who want to speak
todayv. 1 am prepared to sit and  the
Hon. Minister wants to reply tomorrow.
The Hon. Minister had a talk with me.
Therefore, the names of all those Hon.
Members which find a4 place in the list
will be called and as soon as they finish
their speeches, they should not lecave the
House.  On that condition, T am prepar-
ed 1o sit il all of you whose names find
a place here complete your speeches. But
this condition is there that after you finish
your speech. vyou should not leave the
House. I bope the House agrees. .
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SHRI SUDHIR GIRI (Contai): How
long we sit?

MR. DEPUTY-SPEAKER: Your party
has already exhausted the time There-
fore, 1 can understand your opposing
this,

SHRI SUDHIR GIRI: I am only sug-
gesting that the Members can speak today
and the Hon, Minister can reply tomor-
row.

MR. DEPUTY-SPEAKER: Every. Hon.
Mcember from the ruling parly shall take
only len minutes.

SHRI G. I.. DOGRA (Jummu): Why
our names are kept behind?

MR. DEPUTY-SPEAKER: Every parly
has been allotted some time and no
Member should take more time.

SHRI G. L. DOGRA: [ say that from
the very beginning, every Member should
be given equal time.

MR. DEPUTY-SPFAKFR: You can-
not ask me to conduct the affairs of the
Houose like this. It is left to the Chair.
I will sce thatull Members get a chance.
IEverybody would like to speak on  this
Budget.

st wEwity A (arena) . wTOAE

A ARG, T WgeiYA  AWE 9T
IO T ST qTA4 & IIHL TXW (@A
g 39 fau § Jvaw vwER TAr g o
Ay Z1 RIS WA YA W I
AHA AXA WA TH THZ TEA T
g 3nw foo gwwt oft awdt T £
T wAT 7 faw agw #fc wowefas
THAT & WY @ WHEAWG H%0 " TH
9z g faar 88 Iww s faen
g f& gg oz ofesiiear &1 o 7w
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MR. DEPUTY-SPFAKER: I think
you would conclude by 6 p.m.

SHRI R. P. YADAV: [ will conlinue
tommorrow.

MR. DEPUTY-SPEAKER: But your
time is over.

SHRI R. P, YADAV: That is  true.
but [ will continue tommorrow.

MR. DEPUTY-SPFAKER: You wouldh
not listen to that,

SHRI R. P. YADAV: Sir, it had:
bcen  ugreed that 1 wiil
tomorrow.

continue

MR. DEPUTY-SPEAKER :You want
some bonus 1ime.
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“In the year 1Y81-82, R4 per cent ot
serions accidents enquired by the Com-
missioner of Railway Safety were attri-
buted to human failure, including 71
per cent of these accidents, which
were due 1o fuilure of Railway Stafl.”
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MR. DEPUTY-SPEAKER: You <¢an
continue tomorrow. The Minister has
dated that he has some  other work.
Therefore, [ think we have got  to ad-
journ the House.

The Lok Sabha then adiourned  till
cleven of the Clock on Thursday, March,
1, 1983 Phalpuna 12, 1904 (Saka).
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